
J

REGISTERED No. P. 390
ir

THE ORISSA GAZETTE$

PUBLISHED BY AUTHORITYL
No. 31 CUTTACK. FRIDAY, AUGUST 3, 1945

SEPARATE PAGING 18 GIVEN TO THIS PART. IN ORDER THAT IT MAY BE FILED A3 A SEPARATE COMPILATION

PART VII
Advertisements and Notices, etc.

THE ORISSA GAZETTE NOTICE
IMPERIAL LIBRARYNOTICE

The annual subscription to the Government Gazette is at the following 
rates payable in advanco :— (Government of India)

(J abahusum House, 34, Chittaranjan Avenue, Calcutta)

f Weekdays and Saturdays—From
| 10 a.m. to 7 P.M.
j Sundays and other gazetted holidays—

1st March to 31st October—From 
9 a.m. to 12 noon.

1st November to 28th or Wth 
February—From 12 noon to 
3 P.M.

Annual subscription with 
post ge

Annual subscription 
without postapeNo. of Parts

Rb. a.
7 0 
7 4 0 

23 0 0 
2 8 0

Rb. a. p. 
6 0 U 
6 4 0 

21 0 0 
2 0 0 
3 0 0
3 0 0 

11 0 0
6 0 0
4 0 0
4 0 U
4 0 t)
8 0 0

or Rs. 14 
for both

or Rb. 12 
for both}Part I 

Part II ..
Part III ..
Part IV ..
Fait V ..
Part VI ..
Tart VII 
Part VIII 
Part IX ..
Part X 
Part XI .. 
Supplement Including 

Supplement (A). 
r Entire G'azet e •• 

Parts I, 111, IV and 
VII.

Appendix

or Rs. 7 
for both

or Rs. 6 
for both

3 8 0 }} The Reading -<[ 
Rooms open on |

3* 8 o 
11 8 0 

7 8 0
4 8 0
4 8 0\
4 8 0/

10 0 0

or Rb. 9 
for both

'or Rb. 8 
tor both}

35 0 0
25 0 0

30 0 0
22 0 0 Persons above 18 years of age are eligible to make use 

of the Library, which is a free-lending Library, open to
r-------------------- any one residing in any part of India. There is no sub-

(t) Single copy of the entiro Gazette can be supplied at Re. 1 scriptbn to pay, but security in cash is essential 
without postage and at Rs. 1-2-0 with postage.

(i*) A copy of Supplement including Supplement (A) can be 
supplied at Re. 0-8-0 without postage and Re. 0-0-0 with postage.

(Hi) A copy of the Gazette Extraordinary can be supplied at the 
V of one anna for every 16 pages ora fraction thereof. Postage

2 0 0

K. M. ASADULLAH 
Librarian

Calcutta : loth May 1945

rate
according to weight.

A copy of the Appendix (Catalogue of books and periodicals) 
pplied at' the rate of Re. 0-5-3. Postage according to weight0 

Advertisements in Part VII

FEDERAL PUBLIC SERVICE COMMISSION
M jsss?*-*

P““«i"S "ut«S,g U,’3fi So*-' alf° apply. Women Libit ?™,* “P^ence Ly
lelaxabJe for Governmentservant' ?‘"V Tf l° 45 ?eJ. 

,^'ensem according to to Rs. 1,400
<Jur.h/,caUo„s ; A candidate' if f ,and ^Perienee. 

a remittance—unless the applicant aesires cam, lm - ssOCWte of the with 10 ve ? 4 e^ow or
-- sent by value-payable post in which case in addition“ to"thro“rdT 1, ^ Architeet Office lift tl'auuno aftcr
nary postage the usual charge for postal commission will be made designing and supervising the exi t;P exPenence in

Applications for the supply of the Gazette on The Public Service *■ « , ^Vorbs. Particulars ™f| °.f Iar8e ArcMtee-

«— - <a cZZzjzz/T **&£*£"&. .MToiffitscRrrr, suotjus as* &&£•*— “ s‘ ASrr sis* &
* acxTj'aar.srt1st July or 1st October. AJ>rilp

Subscribers will please note that their Gazette will bestomw? «* expiry of the period subscribed for unless the order distinctly
that it is to be continued until further instructions. 8All notifications intended for publication in The , Wa-rf« -G belonging to the* Q„i • iShould reach the Publisher’s Office not later thin 4 p m on* A hrtfS -*- ^ lhis Strict are fvailahlp / ^ 
preceding Wednesday and all advertisements, educational' noticed i bnef option °f their height, ago and othpr" f°5 S?Ie- 

ults of examinations, etc., must reach the Publisher’s Office h*' li 8iven below :— 6 ana otber particulars

Monday to ensure appearance in that week’s Gazette ^

c an be - u
Rates of

Rs. a. p.
20 0 0 
10 0 o

insertion for double

iHSue • •Full page per 
Half page per issue

Casual advertisements, 8 annas per line per 
column, and 4 annas per line per insertion for single column.

Applications
Publisher of The Orissa (.azetie, i uciaus , tuuu -____
by a rem;‘fQ«^e— unless the applicant desires that the Gazette should

“ TheGazette should be addressed to
l uttack ”, and must be accompaniedfor the

< 3

, Simla: 21st$Juiy 1945
/

ELEPHANTS FOR SALE

res Name of the 
elephant

Serial
No.

RemarksAge Height'Sex12 noon on S. H. KHAN 
Publisher, The Orissa Gazette

62 4 631
n ,

NOTICE
The Proceedings of the Orissa Legislative Assembly, printed 

in separate pamphlet form, are available for sale in the 
Book Depot of the Government Press, Cuttack, at the
following rates

Annual subscription without postage 
ual subscription with postage 

of single copy of Proceedings 
of single copy of Indices

Swift-going,' calm 
and quiet. Expert 
for shooting pur
pose.

Swift-footed, useful 
for shooting pur
pose.

r-r45FemaleNayankali ..1
years

6'-11'25Do.Konak Pyari2Price
Rs. a. p. 
11 0 0 
15 0 0 

0 4 0 
0 4 0

years

For terms and further particulars, ir any, apply to the 
before the 20th August 1945. Offers

S. DAS
Colhctor of Cuttack 

[2-2—3-8-1945]

Ann
undersigned on or 
invited.

Price
price

S. H. KHAN 
Superintendent

Government Press and Publication t
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W ANTED NOTICE

Knlfnf nur3* f01; the: Oovnn,men< Headquarters Hospital, Sealed tenders on plain papers to be drawn eventually iu 
!i ’ °n a *Tl£ 0fJay 0f Ks. -50-5-70 with a house- P. W. D. form No. F2. are invited from the Registered 

i , vancf ™ 10 Per mensem and an unhealthy Contractors of Northern Division for the work of raising
A *;*?;, pay ?* Rs' I0.Per mensem. Must hold diploma in and strengthening Khursua Left Embankment No. 14(a) B 

7 ; nursing—bervjce on contract basis terminable on at Talgaria and 14(d)B at Paridabad and will be received 
.emonAh s notice on either sjde. 'by the undersigned up to ?5 p.m. of Gth August 1945.
Applications stating age, nationality permanent residence, All other informations can be had from the office of the 

i mi’r Sh°U d bc made to the undersigned by the 10th August undersigned during office hours on working davs. 
l-14o accompanied by copies of certificates and testimonials. Jy y g IYER

A. N. CHOPRA, I.T.-Coii., i.m.s. Executive Engineer
Director of Health and Inspector- Northern Division

General of Prisons, Orissa Cuttack: 24th July 1945
Cuttack
The 24lh July 1945 NOTICE

Mahant Brajabashi Shri Krishna Chandra Goswami, 
she bait and ma.rfu.idar of the Shri Radhakanta Jew of Nua- 
gaon Muth in village Nuagaon, Ph. Deogan, police-station 

Two temporary Fishery Supervisors on Rs. 30 per mensem Jagatsinghpur, district Cuttack, has instituted O.S. No. IS 
in the scale of Rs. 30—2—50 plus fixed travelling allowance ^45 in Court of the Subordinate Judge, Cuttack, for 
of Rs. 15 and the usual dearness allowance. declaration that the said Muth is a private Muth after

Qualifications—At least matriculates, but preference will setting aside order, dated the 11th November 1944 passed 
be given to candidates having thorough knowledge iu by ^ie Commissioner of Orissa Hindu Religious Endowment 
English and also fish culture. *° the contrary and any Hindu public having any objection

Candidates are required to appear before the under- to the said declaration may appear and contest the .claim, 
signed at their own cost with applications on the 7th August I>ate fixed is 22nd August 1945.
1945 at 1 p.m. ir?. his office at Bankabazar.

[2-1—10-8-1945]

W A N T E D

N. C GANGU LI 
Subordinate JudgeG. N. MITRA

Assistant Director of Fisheries Cuttack: 23rd July 1945
vCuttack

(Who 24th July 1945 OFFICE OF THE COMMISSIONER FOR HINDU 
RELIGIOUS ENDOWMENTS ORISSA, CUTTACK%

W A N T E D Wednesday, the twentieth day oj June, one thousand nine 
hundred and forty-five

Memorandum No. 4265-821-Gdated the 3rd May 1945 
(Under sections 11 and 33 of the Orissa Hindu Religious 

Endowments Act, 1939)
In the matter of the modification of the scheme of admini
stration settled by the Madras Hindu Religious Edow- 
ments Board in its order No. 404, dated the 27th 
August 1929 for the temples of Sri Raghimath Swami 
and Sri Gopinath Swami at Berhampur town, 

Berhampur taluk, Ganjam district 
Order

Whereas the Tribunal is satisfied that in the interests of 
the better administration of the Endowments belonging to 
Sri Raghimath and Sri Gopinath Swami temples at Khaspi 
Street, Berhampur town, Ganjam district, the scheme ct 
administration settled by the Madras Hindu Religious 
Endowments Board by its order No. 464. dated the 27th 
August 1928, has to be modified in certain respects, it 
hereby approves the following modification under sections 
11 and 33 (3) of the Orissa Hindu Religious Endowments 
Act, 1939, for said temples and their endowments: — 

Modified Scheme

For the Textile Section of the proposed Technical School 
at Barapali in the Barpali Wards Estate the following 
staff: —

(1) One qualified Instructor on Rs. 50 per mensem in 
the scale of Rs. 50—2—60.

(2) One at tender on Rs. 20 per mensem
(3) One peon on Rs. 10 per mensem
(4) One chaukidar on Rs. 10 per mensem
(5) Eight stipendiary students each with a stipend of 

Rs. 10 per mensem.
Applications stating age, qualifications and previous 

experience should reach the undersigned by the 25th 
August 1045.

V. RAMNATHAN 
Deputy Commissioner

Sambaldur: 23rd July 1945
[3-1—17-8-1945]

W A N T E D
For the office of the Director of Health and Inspector- 

General of Prisons, Orissa, a diarist on a pay of Rs. 25 per
mensem in the scale of Rs. 25 1 35 per mensem with ^ In clause (?) for the words “in a trustee 

usual dearness allowance. the Board” substitute the following: —
The candidate must at least be a matriculate. “in one or 1Tlore trustees not exceeding three in number

^^Applications stating age, home district, nationality and £0 appointed by the Commissioner of Endowments”, 
pre^fr office experience, if any, should reach the office ot 2. For clause (ii) substitute the following: — 
the undersigned on or before the 11th August 1945. ^ “(a) The trustees shall meet once a month in the temple

Preference will be given to natives of or persons who are premises for passing the accounts of the previous montli 
domiciled in the Province of Orissa.

by

and for sanctioning the necessary expenditure and for 
transacting any other business concerning the temples. 
The proceedings of the meetings so held shall be recorded 
in a book to be kept for the purpose and shall be signed by 
all the trustees present.

(b) In case auy difference should arise amongst the 
L* 1 10-8-1945] trust.ees the opinion of the majority shall prevail.

3. In clause (vj add the following at the end after delet- 
W A N T E D ing the full stop: —

A clerk in class III cf the Ministerial Sendee (Rs. 30— “After obtaining the previous sanction of the Commis-
2 50 l 60) for the Auditor of Accounts of Educational tioner of Endowments.
Institutions, Orissa. None need apply who has not passed 4. For clause (ix) substitute the following: —
at least the matriculation or S.L.C. examination. Pre- “The trustees shall, with the approval of the Commit

-j’erence will be given to Oriyas or those domiciled in Orissa sioner of Endowments, fix the quantity of rice to be offered 
or the Orissa States who have some experience in office for bhogo and for incidental expenses having regard to the 
work and have passed the typewriting examination from a income of the temples. In no event the bhogo shall exceed 
recognised institution. Applications stating age, home half the produce of the income of the temple.” 
district, qualifications should reach the undersigned before 5. The words “Commissioner of Endowments” ami 
the loth August 1945. “trustees” shall be substituted for the words “Board” and

° ' S. C. GHOSAL trustee” respectively and the words “Temple Com-
Insvector of Schools, North Orissa mittee” shall be deleted wherever they occur.

r G. RANGAROW
R. SHARANGT 
D. MAHAPATRA

A. N. CHOPRA, Lt.-Col., i.m.s. 
Director of Health and Inspector- 

General of Prisons, Orissa
Cuttack
The 25th July 1945

* i

Cuttack
The 25th July 1945

[2—1—.10-8-1945]
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" \Y A N T E D Applications stating ago, etc., should resell the Assistant

Immediately for the Legislative Assembly Department, Registrar, Co-operative Societies, Beraampur Circle, by the 
'Orissa, an assistant in grade II upper division. Minimum 15th Augjst 1915; 
qualification required LA. Preference will be given to one Cuttack 
Laving office experience particularly in accounts branch. Thi 23rd July 1945 
Preference will be given to natives of or persons domiciled 
in the Province of Orissa. Applications stating age, quali
fication, previous office experience, if any, should reach the 
undersigned on or before the 16th August 1945. Candidate 
may be required to appear before the undersigned for inter
view. No travelling allowance is admissible for the journey 
undertaken for the purpose.

S. C. ROY
D,puty Registrar

[3—2—10-8-19451 A
W A N T E D

A Sub-Inspector of Schools, in the district of Sambalpur 
in the lower division of the Subordinate Educational Service 
in the time scale pay of Rs. 65—4/2—105.

Qualification required-Is lust be a trained graduate. 
None need apply who is neither a native of nor domiciled 

in the Province of Orissa or in the Orissa States.
Age must not exceed 26 years.
Applications stating educational qualification, age, home 

district, previous experience and proficiency in extra
curricular activities should reach the undersigned

Sealed tenders on plain paper to be eventually drawn up before the 22nd August 1945.. r r
in F-2 form will be received by the undersigned on or Canvassing in any form will be considered as a clisquali- 
before-the 20th August 1945 for Improvement to Ekatali- fieation. 
kata within Jharsuguda police-station limit. Tenders are Sambalpur 
required to deposit earnest money of Rs. ICO which is to The 25th July 1915 
be deposited into a Government Treasury with a ohallan in 
triplicate. The estimate, plan, specification and all other 
informations for the work can be seen at the office of the 
undersigned. The estimated cost of the work Rs. 3,238 
calculated pre-war schedule rates.

G. DUAL 
Secretary

Orissa Legislative Assembly 
' [2—1—10-8-1945J

Cuttack: 26th July 1915

on orN 0 T I C E

A. K. BANERJEA 
District Inspector of Schools 

[3—1—17-8-1945]

W A N T E D
Applications are invited for the following temporary posts 

in this Department: —
(а) Some lower division assistants in the Department of 

Executive Engineer. Supply and Transport on the scale of pay of Rs. 40 43 
Sambalpur Division 45—2—55—3—70—E..B.—2—80. The applicants must at

[2—1—10-8-1945] least be graduates of any recognised University. Intet> 
mediates having previous office experience may also apply.

(б) Two temporary posts of typists on the scale of pay 
of Rs. 40—2—00. The applicants must be matriculates 
and should possess a speed of at least 40 words per minute.

Applications suiting age, qualifications and past experi- 
if any, should reach the undersigned not later than 

Only Oriyas arid persons domiciled in

R. O. GUI

Sambalpur : 26th July 1915

W A N T E D
Immediately for the Provincial Foodgrains Analytical 

laboratory at Cuttack, an Assistant Analyser on a pa}* of 
Rs. 60 per month (plus the usual dearness allowance).. 
Candidates should have passed at least the I. Sc. examina
tion.

Applications with copies of testimonials should reach the 
undersigned on or before the 8th August 1945. Applicants 
should appear for an interview in the office of the under
signed at 11 a.m. on the lltli August 1945. No travelling 
allowance will be admissible for the interview or for joining 
the post. The selected candidate will have to join duties 
at once.

Only those who are Oriyas or domiciled in the Province 
need apply.

ence,
7th August 1945. 
Orissa need apply.

P. N. MAH ANTI 
Under-Secretary to Government 

Supply and Transport 
Department, Orissa

Cuttack
The 27th July 1945

FEDERAL PUBLIC SERVICE COMMISSION
Applications invited from British subjects of Indian 

domicile, Indian State subjects for two temporary posts of 
Marine Superintendents. South Indian and Bengal an I 
Assam Railways. Women ineligible. Age : between 25 
and 40 years, relaxable for Government servants. Pay . 
Rs. 1,000 per mensem. Qualifications : Candidates must 

. . have a good general education and have specialised in
lenders will be received by the undersigned at his office Engineering. They must have had wide workshop train- 

up to 4 i'.m. on the 15th August 1945 for the work of ‘Con- ing and practical experience of repairs and overhaul of 
sanction of Police buildings at Daringabady in Ganjam ships and engines, besides, experience in their running, 
district . Contract documents can be seen in the office of Particulars and application forms from Secretary, Federal 
the Executive Engineer during working hours and days. Public Service Commission, Simla. Closing date for appli-

B. S. JOOTLA cations with Treasury Receipt for Rs. 7-8-0 (Scheduled 
Executive Engineer Caste candidates Rs. 1-14-0) 21st August 1945.

Ganjam Division Simla: 21st July 1945 
[3 3—3-8-1945] JOINT PUBLIC SERVICE COMMISSION

Secretary, Joint Public Service Commission for Bihar, the 
Central Provinces and Berar, and Orissa, T?.Q. Plinoo, 
Ranchi, invites applications on or before the 18th August 
.1945 on the prescribed form, which, along with full parti
culars, can be obtained from him, for not less than thirteen 
temporary posts in thb Orissa Subordinate Civil Service to 
be rilled by direct recruitment. Candidates must be under 
25 years and over 20 years of age on the 1st August 1945. 
P.O. Hixoo, Ranchi 
The 7th July 1945

P. N. MAHANTI 
Under-Secretary 'to Government 

Supply and Transport 
Department, Orissa

Cuttack
The 27lh July 1945

TENDER NOTICE

C
Beruampur: lllh July 1945 s' •

IN THE COURT OF THE DISTRICT JUDGE, 
CUTTACK

Insolvency Cask No. 5 of 1943 
Sash i bh usan Roy—Pel it ione r 

versus
Puri Bank Limited—Other Party 

Sashibhusan Roy of village Kishorenagar, Ph. Painda,
P.O. and P.S. Kishorenagar, district Cuttack—Applicant.

Notice
Is hereby given that the abovenarned applicant has 

applied for his discharge and that the Court has fixed the 
18th August 1945 for hearing his petition.

[3-3—3-8-1945]
WANTED

Posi : Estimator in Sambalpur Division against a 
deputation vacancy. °C. C. CO ARE 

District Judge Qualifications : Passed S E.S. Examination 
Pay : Rs. 50—3—SO plus the usual dearness allowance 

_ _ ^ f _ Preference will be given to natives of
One Routine Clerk on Rs. 30—2—50—E. B.—1— 60 plus oiled in the Province of Orissa, 

the usual dearness allowance for the office of the Sub- 
Assistant Registrar, Co-operative Societies, Koraput.

Qualifications required—Should be a Matriculate 
»S\ S. L. C. and a good typist and either a native of or Berhampur 
domiciled in this Province. Candidates having previous The 18th July 1945 
office experience will bo given preference.

Cuttack: 23rd July 1945

WANTED
or persons domi-

Applications to reach the undersigned on or before ih > 
10th August 1945. triu

or a TD, MEHTA
S up e riii ten ding Engineer 

Western Circle 
C“ ^—'3-8-1945 j

Cuttack : Printed and Published by S. H. Kban, Superintendent, Govt. Press, O. G._18-387—3-8-1945


